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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 10.06.2021 (THURSDAY) 

COURT – II (VIRTUAL MODE) 

10:30 AM  
 

 

In the Court of Hon’ble Mr. Justice Jarat Kumar Jain, Member (Judicial) and Hon’ble Dr. Ashok Kumar Mishra, 

Member (Technical) 
 

For Orders 

  S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App (AT) 

(Ins) No. 899 of 

2020  

 

 

 

Nakul Bharana  

(Erstwhile Director of Corporate 

Debtor) 

Vs. 

Anil Kohli 

(Appointed IRP for The Corporate 

Debtor) & Ors. 
 
 

Apoorv Agarwal Abhirup Dasgupta 

Abhishek Anand-R1 

Nalin Kumar-R2 

Prachi Johri-CoC 

 

For Directions 

2.  Comp. App. (AT) 
(Ins) No. 716 of 
2020 
 

Rajan Arora & Ors. 

Vs. 

MMR Saha Infrastructure Pvt. Ltd. 
 

 

Ashish Verma  N.P. Singh 

Sachin Awana 

  

3.  Comp. App. (AT) 

(Ins) No. 945 of 

2020 

 

Shailendra Singh 

Vs. 

Nisha Malpani & Anr. 

 

 

Abhishek Parmar  Ankur Gupta-R1 

Saahila Lamba-R2 

Nisha Malpani-RP 

 

For Admission (After Notice) 

4.  Comp. App. (AT) 

(Ins) No. 62 of 

2021 

 
 

Mitesh Patel 

Vs. 

Axis Bank Ltd. & Anr. 

 
 

Dhaval Deshpande  Aayush Agarwal-R1 

5.  Comp. App. (AT) 

(Ins) No. 95 of 

2021 

 

 

Tridhaatu Kirti Developers LLP 

Vs. 

Nandkishore Vishnu Deshpande & Ors. 
 
 

Smriti Churiwal Arjun Krishnan-R1 

Saurabh Ajay Gupta-

R2 & R3 

Srishti Prabhakar 

6.  Comp. App. (AT) 

(Ins) No. 253 of 

2021 

 

Central Goods & Services Department 

Vs. 

Abhijit Guhathakurta & Anr. 

 

 

Pratap Singh 

Ahluwallia 

Vaijayant Paliwal 

Moulshree Shukla 

Misha 

7.  Comp. App. (AT) 

(Ins) No. 381 of 

2021 

Basant Kumar 

Vs. 

SVS Cleanroom and Engineering 

System OPC Pvt. Ltd. & Anr. 

 

Swapnil Gupta Akshay Sharma-R1 

Prachi Johri-R2 

Atul Kumar Kansal-

RP 
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8.  Comp. App. (AT) 

No. 42 of 2021 

 

Registrar of Companies, West Bengal 

Vs. 

Bhattacharyya Bottling Plant Pvt. Ltd. & 

Ors. 

 

Sumit Kumar Jaiswal  

 

For Hearing 

9.  Comp. App. (AT) 

(Ins) No. 350 of 

2021 
 

Part Heard 
 

Anoop Kumar Chhawchharia 

Vs. 

Emgreen Impex Ltd. & Anr. 

 
 

Iswar Mohapatra Suredra Kumar 

10.  Comp. App. (AT) 

(Ins) No. 173 of 

2021 

 

Venugopal Dhoot & Anr. 

Vs. 

Pravin R. Navandar & Ors. 

 
 

Amir Arsiwala Aditya V. Singh-R1 

 

 

After the above 
 

 

In the Court of Hon’ble Mr. Justice Jarat Kumar Jain, Member (Judicial) and Hon’ble Mr. Kanthi Narahari, 

Member (Technical) 
 

For Hearing 

11.  Comp. App. (AT) 

No. 18 of 2021 

 

Part Heard 
 

Axis Trustee Services Ltd. & Ors. 

Vs. 

SREI Equipment Finance Ltd. 

 
 

Abhishek Swaroop  Diwakar 

Maheshwari  

 

After rising of the Court – III 

 

In the Court of Hon’ble Mr. Justice Jarat Kumar Jain, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member 

(Technical) 
 

For Directions 

12.  I.A. No. 395 of 

2021 in Comp. 

App. (AT) No.  

77 of 2019 
 

 

Joe Verghese Ors. 

Vs. 

OMEGA Hospitals Pvt. Ltd. & Ors. 
 

 
 

 

With 

Naveen R.Nath Pai Amit-R1 

Abir Phukan-R4 

13.  Comp. App. (AT) 

No. 105 of 2019 
 
 
 

 
 

P. Mahabala Rai. 

Vs. 

OMEGA Hospitals Pvt. Ltd. & Ors. 

Ayush Choudhary Pai Amit-R1 

Abir Phukan-R4 
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